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CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCLL NEW DELHI.

OA 337/90

New Delhi this the'ZSth day of February, 1993.

HorUble Sh. S.P. Biswas, MeiiiberCA)

Sh, K.P, A-jgarwal,
3/o late Si's Sabu Lai,
R/o A id, Jai ShiV
Apar tfiierrts, C-2, West

Enclave., Pitampur-a,,

Delhi-3d, ' Applicant

t through Dr. Sumant Bhai'dwaj - Not prtjsent)

V s r 3 u s

Union of India,

tiir-ough Director General of Audit,
Central Revenues,
New Delhi-2. . „ , , , Resporidoiit

0RDER(0RAL}

When the case came last on i 2.-2.32, rior,e sc.:

presCiit,

Fvsn on date., none is present eveit o.n seocjud

call. The C,A. is dismissed for default o;,d

son - prosecution,

(s. P.—eis^Sfds.)

Member(A)
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